GOVERNMENT OF INDIA
MINISTRY OF WOMEN AND CHILD DEVELOPMENT

LOK SABHA
UNSTARRED QUESTION NO. 4279
TO BE ANSWERED ON 13.12.2019

HUMAN TRAFFICKING
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Will the Minister of WOMEN AND CHILD DEVELOPMENT be pleased to state:

the names of the schemes being implemented by the Government for the
empowerment of women along with the efforts being made by the Government
to improve them;

the details of the cases of trafficking of women and children from North
Eastern States during the last three years, district-wise;

the efforts being made by the Government for checking human trafficking and
permanent solution to this;

the names of the Committees active in this regard along with the details
thereof;

whether women and children are being trafficked abroad from various States
of the country; and

the details of women and children of the country who went abroad for jobs
during the last three years, State-wise and district-wise?

ANSWER

MINISTER OF WOMEN AND CHILD DEVELOPMENT
(SRIMATI SMRITI ZUBIN IRANI)

The Ministry of Women and Child Development is administering the following
schemes for women empowerment:

Pradhan Mantri Matru Vandana Yojana (PMMVY)
Mabhila Shakti Kendra (MSK) Scheme

One Stop Centre

Women Helpline

Mabhila Police Volunteers

Swadhar Greh

Working Women Hostel Scheme.

The Ministry holds regular review meetings with Women and Child

Development Departments of State Governments/UT Administration for effective
implementation of the schemes and programmes for welfare of women and children.
Regional consultations are also held to discuss issues concerning implementation of
schemes. The schemes also have inbuilt monitoring mechanism to check fund
utilization. The schemes are periodically reviewed for their proper and better
implementation.



(b) National Crime Records Bureau (NCRB) compiles and publishes statistics on
crimes in its publication “Crime in India”. The published reports are available till the
year 2017. The district-wise data of the cases of trafficking of women and children are
not maintained separately. However, State/UT wise (including North-Eastern States)
and gender wise number of minor victims (below 18 years) and number of Adult
victims (above 18 years) trafficked under Human Trafficking during 2015-17 are
placed at Annexure | and Annexure ll, respectively.

(c) & (d) ‘Police’ is a State subject under the Seventh Schedule to the Constitution
of India and as such prevention of human trafficking and crime against children is the
responsibility of State Governments. However, the Ministry of Home Affairs has been
supplementing the efforts of the State Governments by taking various initiatives and
measures. MHA has provided financial assistance to all States for setting up Anti
Human Trafficking Units, and 332 Anti Human Trafficking Units have been set up in
various Districts of the States. MHA also provides financial assistance to the States
and Judicial Academies in States, to hold ‘Judicial Colloquiums’ and ‘State level
conference’ to sensitize police officials, judicial officers and prosecutors about various
provisions of law relevant to trafficking and their role in curbing trafficking. MHA has
also issued various advisories to the States and UTs from time to time on preventing
and combating human trafficking. These advisories are available at MHA's website
www.mha.gov.in. Through the National Investigation Agency (Amendment) Act, 2019,
the Schedule of NIA Act, 2008 has been amended and National Investigation Agency
has been empowered to investigate the cases committed under Sections 370 and
370A of Indian Penal Code relating to Human Trafficking. To address the cross
border trafficking, Memoranda of Understanding on prevention of human trafficking
have been signed with Bangladesh, UAE and Cambodia.

Ministry of Women & Child Development is implementing Ujjawala scheme
which is a Comprehensive Scheme for Prevention of Trafficking and Rescue,
Rehabilitation and Re-integration of Victims of Trafficking for Commercial Sexual
Exploitation in the country. The Target groups and beneficiaries of the scheme are
women and children who are either vulnerable to or victims of trafficking. The Scheme
envisages providing shelter, food, clothing and health as well as economic and social
security for the beneficiaries including imparting vocational training to help
beneficiaries get alternate livelihood opportunities. The Ministry of Women and Child
Development is also implementing the Swadhar Greh Scheme which targets the
women victims of difficult circumstances who are in need of institutional support for
rehabilitation so that they could lead their life with dignity.

As per Section 2(14) (ix) of Juvenile Justice (Care and Protection of Children)
Act, 2015 (JJ Act), a child who is found vulnerable and is likely to be included into drug
abuse or trafficking is included as a “child in need care and protection”. The JJ Act,
2015 mandates a security net of service delivery structures to provide Institutional and
non-Institutional care to these children. The primary responsibility of execution of the
Act lies with the States/UTs. The Ministry of Women and Child Development is
implementing a centrally sponsored Child Protection Services (erstwhile Integrated
Child Protection Scheme) for supporting the children in difficult circumstances. The
primary responsibility of implementation of the scheme lies with the State
Governments/UT Administrations. The scheme inter-alia provides for setting up of
Child Care Institutions (CCIs) by the States/UTs either by themselves or in association
with voluntary organisations. The scheme, also provides for non-institutional care
wherein support is extended for adoption, foster care and sponsorship. The scheme
supports 24x7 outreach helpline service for children in distress. This service is


http://www.mha.gov.in/

available through a dedicated toll free number, 1098 which can be accessed by
children in crisis or by adults on their behalf from any place in the geographical
location of India.

(e) & (f) Data relating to women and children being trafficked abroad from various
States of the country are not maintained by Ministry of External Affairs. Occasionally,
reports indicate that some Indian women seek Overseas Employment, particularly in
Gulf countries, without obtaining Emigration Clearance (EC) as per provisions of
Emigration Act, 1983. Such women not only travel illegally for Overseas Employment,
but become vulnerable to various employment related problems. As and when Indian
Missions/Posts receive such complaints from women workers in distress, the Missions
take immediate action to redress their grievances, with the foreign Employers, Labour
Department/Local Government Authorities.

In the Ministry of External Affairs, data relating to nurses going to Emigration
Check Required or ECR countries is maintained as they need to take permission for
such employment. In other cases data of those women workers are maintained who
are holders of ECR passports and intend to work in the ECR countries. They need to
obtain clearance for this from the Ministry of External Affairs. For both, E-migrate
system has been set up. The State-wise data as figuring in the E-migrate system for
Housemaid and Nurse Designations are placed at Annexure-lIl. District-wise Female
Emigration Check data for Housemaid Designation and District — wise Female
Emigration Check data for Nurse Designation are placed at Annexure —IV and
Annexure-V.
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Annexure - |

State/UT-wise Number of Victims Trafficked Minor (below 18 Yrs) during 2015 to 2017

SNo. State/UT 2015 2016 2017
Male ‘ Female ‘ Total | Male ‘ Female ‘ Total | Male | Female | Total
STATES :

1 | Andhra Pradesh 22 52 74 0 44 44 2 24 26
2 | Arunachal Pradesh 2 9 11 0 2 2 0 0 0
3 | Assam 32 97 129 34 96 130 23 164 | 187
4 | Bihar 192 38 230 183 13 196 362 33 395
5 | Chhattisgarh 51 50 101 60 78 138 14 31 45
6 | Goa 0 2 2 0 2 2 0 1 1
7 | Gujarat 91 244 335 137 348 485 0 2 2
8 | Haryana 46 17 63 5 8 13 0 9 9
9 | Himachal Pradesh 7 0 7 2 2 4 1 2 3
10 | Jammu & Kashmir 4 0 4 0 0 0 0 1 1
11 | Jharkhand 71 127 198 18 72 90 17 314 | 331
12 | Karnataka 103 75 178 113 219 332 48 101 | 149
13 | Kerala 56 10 66 18 65 83 24 38 62
14 | Madhya Pradesh 10 45 55 62 35 97 46 75 121
15 | Maharashtra 94 201 295 78 94 172 44 103 | 147
16 | Manipur 3 0 2 7 5 8 13
17 | Meghalaya 0 1 0 1 1 0 3 3
18 | Mizoram 0 0 0 2 60 0 60
19 | Nagaland 0 2 2 0 0 0 0 0 0
20 | Odisha 56 87 143 98 *108 206 60 57 | 117
21 | Punjab 103 0 103 47 1 48 7 1 8
22 | Rajasthan 1804 583 | 2387 | 1823 696 | 2519 849 37| 886
23 | Sikkim 0 0 0 0 1 1 0 5 5
24 | Tamil Nadu 68 75 143 122 195 317 21 16 37
25 | Telangana 139 161 300 0 7 7 12 112 | 124
26 | Tripura 4 1 5 2 4 6 6 6 12
27 | Uttar Pradesh 11 3 14 748 74 822 27 11 38
28 | Uttarakhand 1 13 14 1 2 3 6 9 15
29 | West Bengal 239 1553 | 1792 426 2687 | 3113 20 299 | 319
TOTAL STATE(S) 3209 | 3446 | 6655 | 3979 | 4863 | 8842 | 1654 1462 | 3116

UNION TERRITORIES :
30 | A& N slands 0 0 0 0 0 0 0 0 0
31 | Chandigarh 22 5 27 0 1 1 0 0 0
32 | D&N Haveli 0 0 0 0 0 0 0 0 0
33 | Daman & Diu 0 1 1 0 1 1 0 0 0
34 | Delhi UT 369 96 465 144 46 190 383 52 | 435
35 | Lakshadweep 0 0 0 0 0 0 0 0 0
36 | Puducherry 0 0 0 0 0 0 0 2 2
TOTAL UT(S) 391 102 | 493 | 144 48 | 192 383 54 | 437
TOTAL (ALL INDIA) 3600 3548 | 7148 | 4123 4911 | 9034 | 2037 1516 | 3553

Note : Data for the year 2015 is provisional
| * 15 Transgender Victims Trafficked from Odisha is included

Source : Monthly Anti Human Trafficking Data received from AHT Units of State/UT police for the year 2015 to 2016 and
Annual Anti Human Trafficking Data received from AHT Units of State/UT published in Crime in India-2017




Annexure - Il

State/UT-wise Number of Victims Trafficked Adult (Above 18 Yrs) during 2015 to 2017

SNo. State/UT 2015 2016 2017
Male ‘ Female ‘ Total | Male ‘ Female ‘ Total | Male | Female Total
STATES :
1 | Andhra Pradesh 6 268 | 274 0 311 | 311 1 312 313
2 | Arunachal Pradesh 1 1 2 0 1 1 0 0 0
3 | Assam 15 90 | 105 52 67 | 119 21 106 127
4 | Bihar 3 12 15 8 32 40 0 56 56
5 | Chhattisgarh 85 50 | 135 77 54| 131 43 26 69
6 | Goa 0 78 78 0 84 84 0 74 74
7 | Gujarat 23 90 | 113 31 112 | 143 0 17 17
8 | Haryana 30 51 81 47 89 136 1 13 14
9 | Himachal Pradesh 16 91| 107 0 113 | 113 0 12 12
10 | Jammu & Kashmir 0 0 0 0 0 0 0 0 0
11 | Jharkhand 7 35 42 7 58 65 24 78 102
12 | Karnataka 54 568 | 622 | 113 567 | 680 89 89
13 | Kerala 9 4 13 39 111 | 150 19 20
14 | Madhya Pradesh 0 19 19 4 19 23 11 47 58
15 | Maharashtra 0 1178 | 1178 1 972 | 973 11 507 518
16 | Manipur 0 0 0 3 9 12 4 10 14
17 | Meghalaya 0 0 0 0 7 7 0 0
18 | Mizoram 0 0 0 0 0 0 0 2 2
19 | Nagaland 0 0 0 0 0 0 0 0 0
20 | Odisha 90 65| 155| 173 133 | 281 124 61 185
21 | Punjab 0 1 1 1 1 2 0 2 2
22 | Rajasthan 149 326 | 475 56 279 | 335 3 11 14
23 | Sikkim 0 0 0 0 0 0 0 0 0
24 | Tamil Nadu 100 686 | 786 | 263 869 | 1132 22 135 157
25 | Telangana 13 509 | 522 22 361 | 383 14 300 314
26 | Tripura 0 0 0 3 1 4 5 2 7
27 | Uttar Pradesh 7 16 23 8 28 36 4 24 28
28 | Uttarakhand 0 26 26 2 18 20 22 24
29 | West Bengal 157 511 | 668 | 169 | 882** | 1051 66 71
TOTAL STATE(S) 765 | 4675 | 5440 | 1079 | 5178 | 6257 296 1991 2287
UNION TERRITORIES :
30 | A& N Islands 2 4 6 0 5 5 0 0 0
31 | Chandigarh 1 0 1 0 0 0 0 0 0
32 | D&N Haveli 0 0 0 0 0 0 0 0 0
33 | Daman & Diu 0 1 1 0 9 9 0 3 3
34 | Delhi UT 35 71| 106 27 47 74 25 30 55
35 | Lakshadweep 0 0 0 0 0
36 | Puducherry 0 1 1 0 0 0 0
TOTAL UT(S) 38 77 | 115 27 61 88 25 33 58
TOTAL (ALL INDIA) 803 4752 | 5555 | 1106 5239 | 6345 321 2024 2345
Note : Data for the year 2015 is provisional
| ** 10 Transgender Victims Trafficked from West Bengal is included

Source : Monthly Anti Human Trafficking Data received from AHT Units of State/UT police for the year 2015 to 2016 and
Annual Anti Human Trafficking Data received from AHT Units of State/UT published in Crime in India-2017




Annexure lll

Statewise EC female data for Housemaid Designation
2017 2018 2019 till 10" Dec
STATE_VALUE COUNT STATE_VALUE COUNT STATE_VALUE COUNT
ANDHRA PRADESH 14 ANDHRA PRADESH 13 ANDHRA PRADESH 876
BIHAR 3 BIHAR 2 ASSAM 1
CHHATTISGARH 1 DELHI 3 BIHAR 1
DELHI 1 GOA 3 DELHI 7
GOA 5 GUJARAT 5 GOA 5
GUJARAT 6 JHARKHAND 2 GUJARAT 8
JHARKHAND 2 KARNATAKA 4 HARYANA 1
KARNATAKA 19 KERALA 145 JHARKHAND 1
KERALA 201 MADHYA PRADESH 1 KARNATAKA 27
MADHYA PRADESH 2 MAHARASHTRA 10 KERALA 289
MAHARASHTRA 26 ORISSA 1 MADHYA PRADESH 2
PONDICHERRY 1 PONDICHERRY 2 MAHARASHTRA 22
PUNJAB 5 PUNJAB 4 MEGHALAYA 1
RAJASTHAN 3 RAJASTHAN 1 PONDICHERRY 2
TAMIL NADU 36 TAMIL NADU 31 PUNJAB 7
TELANGANA 8 TELANGANA 4 RAJASTHAN 2
UTTAR PRADESH 6 UTTAR PRADESH 4 TAMIL NADU 58
WEST BENGAL 3 WEST BENGAL 3 TELANGANA 16
TOTAL 342 TOTAL 238 UTTAR PRADESH 3
WEST BENGAL 5
TOTAL 1334
Statewise EC female data for Nurse Designation
2017 2018 2019 till 10" Dec
STATE_VALUE COUNT STATE_VALUE COUNT STATE_VALUE COUNT
ANDHRA PRADESH 15 ANDHRA PRADESH 49 ANDAMAN & NICOBAR 1
ASSAM 1 BIHAR 2 ANDHRA PRADESH 59
BIHAR 2 CHHATTISGARH 7 ASSAM 1
CHHATTISGARH 5 DELHI 52 CHHATTISGARH 4
DELHI 22 GOA 1 DELHI 57
GUJARAT 3 GUJARAT 12 GOA 1
HARYANA 5 HARYANA 10 GUJARAT 5
JHARKHAND 1 JAMMU & KASHMIR 2 HARYANA 11
KARNATAKA 60 KARNATAKA 110 HIMACHAL PRADESH 3
KERALA 3278 KERALA 5685 JAMMU & KASHMIR 5
LAKSHADWEEP 1 MADHYA PRADESH 4 KARNATAKA 182
MADHYA PRADESH 7 MAHARASHTRA 104 KERALA 7713
MAHARASHTRA 46 MANIPUR 1 MADHYA PRADESH 9
PONDICHERRY 3 PONDICHERRY 5 MAHARASHTRA 150
RAJASTHAN 9 RAJASTHAN 6 MANIPUR 3
TAMIL NADU 217 TAMIL NADU 518 ORISSA 5
TELANGANA 42 TELANGANA 85 PONDICHERRY 21
UTTAR PRADESH 12 UTTAR PRADESH 14 PUNJAB 3
WEST BENGAL 2 UTTARAKHAND 1 RAJASTHAN 9
TOTAL 3731 WEST BENGAL 5 TAMIL NADU 885
TOTAL 6673 TELANGANA 99
TRIPURA 1
UTTAR PRADESH 20
UTTARAKHAND 3
WEST BENGAL 3
TOTAL 9253




Annexure - IV

District wise Female EC data for Housemaid Designation

2017 2018 2019 till 10" Dec
DISTRICT VALUE COUNT DISTRICT VALUE COUNT || DISTRICT VALUE COUNT
AHMEDABAD 1 | ADILABAD 1 | ALAPPUZHA 24
AHMEDNAGAR 1 | ALAPPUZHA 16 | ANAND 1
ALAPPUZHA 17 | ALIGARH 2 | ANANTAPUR 9
AMRAVATI 1 | ANAND 1 | ARIYALUR 1
BANGALORE RURAL
AMRITSAR 1 | BELGAUM 1 | DISTRICT 8
BANGALORE URBAN

ANAND 1 | BIKANER 1 | DISTRICT 6
ARIYALUR 1 | CENTRAL DELHI 1 | BAREILLY 1
BAHRAICH 1 | CHENNAI 3 | BELGAUM 1
BANGALORE RURAL

DISTRICT 2 | CHIKMAGALUR 1 | BELLARY 2
BANGALORE URBAN

DISTRICT 2 | COIMBATORE 2 | BHANDARA 1
BARABANKI 1 | DAKSHINA KANNADA 1 | BHOPAL 2
BASTI 1 | DARJEELING 2 | CENTRAL DELHI 3
BHOPAL 1 | DHARWAD 1 | CHENNAI 8
CHENNAI 7 | DINDIGUL 1 | CHIRANG 1
CHIKMAGALUR 1 | EAST GODAVARI 5 | CHITTOOR 110
CHITTOOR 1 | ERNAKULAM 15 | COIMBATORE 1
COIMBATORE 3 | GANDHINAGAR 1 | CUDDALORE 4

GAUTAM BUDDHA

CUDDALORE 1 | NAGAR 1 | DAKSHINA KANNADA 2
DAKSHINA KANNADA 3 | GUMLA 1 | DARJEELING 1
DARJEELING 1 | HYDERABAD 3 | DHARWAD 2
DHARWAD 1 | IDUKKI 4 | EAST DELHI 2
EAST GODAVARI 6 | INDORE 1 | EAST GODAVARI 89
ERNAKULAM 27 | JEHANABAD 1 | EAST KHASI HILLS 1
GAUTAM BUDDHA

NAGAR 1 | JHANSI 1 | ERNAKULAM 23
GUNTUR 1 | JUNAGADH 1 | GORAKHPUR 1
HARDOI 1 | KANCHIPURAM 1 | GUNTUR 2
HOOGHLY 1 | KANNUR 7 | GURDASPUR 1
HOSHIARPUR 1 | KANYAKUMARI 1 | GURGAON 1
HYDERABAD 5 | KAPURTHALA 1 | HOOGHLY 1
IDUKKI 11 | KARUR 1 | HOSHIARPUR 2
INDORE 1 | KASARAGOD 4 | HOWRAH 1
JALANDHAR 1 | KHEDA 1 | HYDERABAD 10
JASHPUR 1 | KOLLAM 19 | IDUKKI 19
JODHPUR 2 | KOTTAYAM 20 | JAIPUR 2
KANCHIPURAM 1 | KOZHIKODE 9 | JALANDHAR 2
KANNUR 14 | KUTCH 1 | KANCHIPURAM 1
KANYAKUMARI 2 | LATUR 1 | KANNUR 11
KASARAGOD 1 | LUDHIANA 2 | KANYAKUMARI 5
KODAGU 2 | MALAPPURAM 3 | KASARAGOD 6
KOLKATA 1 | MOGA 1 | KHAMMAM 2
KOLLAM 22 | MUMBAI CITY 4 | KOLAR 1
KOTTAYAM 31 | MUMBAI SUBURBAN 1 | KOLLAM 28
KOZHIKODE 3 | NASHIK 1 | KOTTAYAM 31
KUTCH 3 | NILGIRIS 1 | KOZHIKODE 18
MADURAI 1 | NORTH DELHI 1 | KRISHNA 7
MAHARAJGANJ 1 | NORTH GOA 3 | KRISHNAGIRI 1
MALAPPURAM 3 | PALAKKAD 8 | KURNOOL 6
MUMBAI CITY 9 | PATHANAMTHITTA 12 | KUTCH 2
MUMBAI SUBURBAN 4 | PUDUCHERRY 2 | LUCKNOW 1
MYSORE 2 | PUDUKKOTTAI 1 | MAHABUBABAD 1
NAGAPATTINAM 1 | PUNE 1 | MALAPPURAM 6




NALANDA 2 | RAIGAD 1 | MOHALI 1

NAMAKKAL 1 | RAMANATHAPURAM 1 | MUMBAI CITY 7

NASHIK 2 | RANCHI 1 | MUMBAI SUBURBAN 4

NAWADA 1 | RATNAGIRI 1 | MUNGER 1

NEW DELHI 1 | SALEM 3 | MURSHIDABAD 1

NILGIRIS 1 | SIVAGANGA 2 | NAGAPATTINAM 2

NIZAMABAD 1 | SIWAN 1 | NAMAKKAL 2

NORTH GOA 2 | SOUTH 24 PARGANAS 1 | NASHIK 1

PALAKKAD 10 | SOUTH WEST DELHI 1 | NELLORE 4

PARBHANI 1 | SUNDARGARH 1 | NILGIRIS 1

PATHANAMTHITTA 26 | THANJAVUR 5 | NIZAMABAD 1

PERAMBALUR 2 | THENI 1 | NORTH 24 PARGANAS 1

PUDUCHERRY 1 | THIRUVANANTHAPURAM 15 | NORTH GOA 2

PUNE 2 | THIRUVARUR 1 | PALAKKAD 10

RAICHUR 1 | THRISSUR 9 | PALGHAR 1

RANCHI 2 | TIRUCHIRAPPALLI 3 | PATAN 1

SANGRUR 1 | TIRUVANNAMALAI 1 | PATHANAMTHITTA 33

SIVAGANGA 1 | VELLORE 1 | PERAMBALUR 1

SOUTH GOA 3 | VILUPPURAM 1 | PORBANDAR 2

TARN TARAN 1 | VIRUDHUNAGAR 1 | PRAKASAM 1

THANE 6 | VISHAKHAPATNAM 1 | PUDUCHERRY 2

THANJAVUR 3 | VIZIANAGARAM 1 | PUDUKKOTTAI 1

THIRUVANANTHAPURAM 22 | WAYANAD 4 | PUNE 5

THIRUVARUR 1 | WEST GODAVARI 6 | RAICHUR 1

THRISSUR 11 TOTAL 238 RAIGAD 1

TIRUCHIRAPPALLI 2 | 75 record(s) selected. RAJANNA SIRCILLA 1

TIRUNELVELI 1 RAJKOT 1

TIRUPPUR 3 RANCHI 1

TIRUVANNAMALAI 1 RANGAREDDI 1

UDAIPUR 1 SALEM 1
SHAHID BHAGAT SINGH

UDUPI 4 NAGAR 1

UTTARA KANNADA 1 SHIMOGA 2

VALSAD 1 SIVAGANGA 2

VELLORE 3 SOUTH DELHI 2

VISHAKHAPATNAM 3 SOUTH GOA 3

SRI POTTI SRIRAMULU

WARANGAL 2 NELLORE 37

WAYANAD 3 SURAT 1

WEST GODAVARI 3 THANE 2

TOTAL 342 THANJAVUR 10

89 record(s) selected. THIRUVALLUR 1

THIRUVANANTHAPURAM 53

THIRUVARUR 2

THRISSUR 22

TIRUCHIRAPPALLI 1

TIRUNELVELI 2

TIRUVANNAMALAI 5

TUMKUR 1

UTTARA KANNADA 1

VELLORE 1

VILUPPURAM 4

VIRUDHUNAGAR 1

VISHAKHAPATNAM 6

VIZIANAGARAM 1

WAYANAD 5

WEST GODAVARI 107

YSR DISTRICT 497

TOTAL 1334

107 record(s) selected.




Annexure -V

District wise Female EC data for Nurse Designation

2017 2018 2019 till 10™ Dec
DISTRICT VALUE COUNT | DISTRICT VALUE COUNT | DISTRICT VALUE COUNT
AHMEDABAD 1 | ADILABAD 1 | ADILABAD 1
ALAPPUZHA 352 | AHMEDABAD 6 | AHMEDABAD 2
ANANTAPUR 1 | AJMER 1 | AHMEDNAGAR 4
ARIYALUR 3 | ALAPPUZHA 650 | ALAPPUZHA 913
BAHRAICH 1 | ANANTAPUR 3 | ALIGARH 1
BANGALORE RURAL
DISTRICT 15 | ARIYALUR 3 | ALLAHABAD 1
BANGALORE URBAN BANGALORE RURAL
DISTRICT 10 | DISTRICT 18 | ANANTAPUR 1
BANGALORE URBAN
BARDHAMAN 1 | DISTRICT 26 | ARIYALUR 8
BANGALORE RURAL
BHILWARA 1 | BARAMULA 1 | DISTRICT 50
BANGALORE URBAN
BHOPAL 2 | BAREILLY 1 | DISTRICT 43
BILASPUR 2 | BELGAUM 1 | BARABANKI 1
BHADRADRI
BULANDSHAHAR 1 | KOTHAGUDEM 1 | BARAMULA 2
CHAMARAJNAGAR 3 | BHARUCH 2 | BELGAUM 1
BHADRADRI
CHENNAI 26 | BHOPAL 2 | KOTHAGUDEM 1
CHIKMAGALUR 1 | BILASPUR 1 | BHOPAL 3
CHITTOOR 5 | CENTRAL DELHI 3 | BIINOR 1
COIMBATORE 10 | CHAMARAJINAGAR 2 | BILASPUR 2
CUDDALORE 5 | CHENNAI 74 | CENTRAL DELHI 2
DAKSHINA KANNADA 14 | CHHATARPUR 1 | CHAMARAIJNAGAR 2
DAVANAGERE 1 | CHIKMAGALUR 2 | CHENNAI 118
DHARMAPURI 1 | CHITRADURGA 1 | CHIKBALLAPUR 3
DINDIGUL 5 | CHITTOOR 17 | CHIKMAGALUR 1
DUNGAPUR 1 | COIMBATORE 19 | CHITRADURGA 3
DURG 2 | CUDDALORE 15 | CHITTOOR 24
EAST DELHI 2 | DAKSHINA KANNADA 20 | COIMBATORE 35
EAST GODAVARI 2 | DAVANAGERE 1 | CUDDALORE 22
ERNAKULAM 447 | DEHRADUN 1 | CUTTACK 1
ERODE 1 | DHARMAPURI 2 | DAKSHINA KANNADA 31
FARIDABAD 1 | DINDIGUL 7 | DAVANAGERE 2
GAUTAM BUDDHA
NAGAR 5 | DURG 3 | DEHRADUN 1
GHAZIABAD 2 | EAST DELHI 3 | DEWAS 1
GULBARGA 1 | ERNAKULAM 778 | DHARMAPURI 8
GURGAON 4 | ERODE 3 | DHARWAD 3
HYDERABAD 31 | FAIZABAD 1 | DINDIGUL 13
IDUKKI 258 | FARIDABAD 1 | DUNGAPUR 1
INDORE 4 | GAUTAM BUDDHA NAGAR 3 | DURG 2
JAIPUR 4 | GHAZIABAD 4 | EAST DELHI 4
JHANSI 1 | GORAKHPUR 1 | EAST GODAVARI 3
KANCHIPURAM 6 | GULBARGA 1 | ERNAKULAM 1016
KANNUR 144 | GUNTUR 3 | ERODE 4
KANYAKUMARI 66 | GURGAON 9 | FARIDABAD 1
KARIMNAGAR 1 | HYDERABAD 61 | GADAG 2
GAUTAM BUDDHA
KARUR 2 | IDUKKI 384 | NAGAR 6
KASARAGOD 50 | IMPHAL EAST 1 | GHAZIABAD 3
KHAMMAM 2 | INDORE 1 | GUNTUR 5
KODAGU 1 | JAIPUR 1 | GURGAON 9
KOLLAM 260 | JODHPUR 1 | HAMIRPUR 1
KOTTAYAM 844 | KANCHIPURAM 6 | HASSAN 1
KOZHIKODE 98 | KANNUR 288 | HAVERI DISTRICT 1
KRISHNA 1 | KANYAKUMARI 165 | HYDERABAD 62
KRISHNAGIRI 5 | KARIMNAGAR 1 | IDUKKI 492
KUTCH 1 | KARUR 1 | IMPHAL EAST 1
LAKSHADWEEP 1 | KASARAGOD 78 | IMPHAL WEST 1
LUCKNOW 1 | KODAGU 3 | INDORE 4




MADURAI 8 | KOLAR 4 | JABALPUR 1
MALAPPURAM 60 | KOLHAPUR 2 | JAIPUR 4
MEDAK 2 | KOLKATA 1 | JALANDHAR 1
MIRZAPUR 1 | KOLLAM 408 | JAUNPUR DISTRICT 1
MUMBAI CITY 21 | KOTA 1 | JHAJJAR 1
MUMBAI SUBURBAN 1 | KOTTAYAM 1489 | KALABURAGI 2
MYSORE 1 | KOZHIKODE 137 | KAMRUP 1
NAGAON 1 | KRISHNA 5 | KANCHIPURAM 19
NAGAPATTINAM 2 | KRISHNAGIRI 5 | KANDHAMAL 1
NAGAUR 1 | KURNOOL 1 | KANNUR 324
NALGONDA 2 | KUTCH 1 | KANYAKUMARI 250
NASHIK 1 | MADURAI 14 | KARAIKAL 2
NEW DELHI 6 | MALAPPURAM 96 | KARUR 1
NILGIRIS 5 | MANCHERIAL 1 | KASARAGOD 93
NIZAMABAD 1 | MATHURA 2 | KHAMMAM 2
PALAKKAD 65 | MAU 1 | KODAGU 5
PALI 1 | MEDAK 2 | KOLAR 4
PATHANAMTHITTA 431 | MEDCHAL MALKAJGIRI 1 | KOLHAPUR 4
PATNA 1 | MUMBAI CITY 38 | KOLKATA 1
PERAMBALUR 1 | MUMBAI SUBURBAN 1 | KOLLAM 623
PUDUCHERRY 3 | MYSORE 5 | KOTA 2
PUDUKKOTTAI 3 | NAGAPATTINAM 5 | KOTTAYAM 1918
PUNE 7 | NAGPUR 1 | KOZHIKODE 173
RAISEN 1 | NALGONDA 3 | KRISHNA 3
RAMANATHAPURAM 1 | NAMAKKAL 3 | KRISHNAGIRI 7
RANCHI 1 | NAVSARI 1 | KURNOOL 2
RANGAREDDI 1 | NELLORE 6 | KUSHINAGAR 1
SALEM 4 | NEW DELHI 22 | LUCKNOW 1
SANGLI 1 | NILGIRIS 11 | MADURAI 20
SATARA 1 | NIZAMABAD 4 | MAHBUBNAGAR 2
SIVAGANGA 2 | NORTH 24 PARGANAS 2 | MAHE 1
SIWAN 1 | NORTH DELHI 1 | MALAPPURAM 113
SOUTH 24 PARGANAS 1 | NORTH EAST DELHI 4 | MANDYA 2
SOUTH DELHI 10 | NORTH WEST DELHI 2 | MATHURA 1
SOUTH WEST DELHI 2 | PALAKKAD 99 | MAU 2
SURAT 1 | PATHANAMTHITTA 776 | MEDAK 2
SURGUJA 1 | PATNA 2 | MEDCHAL MALKAJGIRI 6
THANE 14 | PERAMBALUR 3 | MOGA 1
THANJAVUR 5 | PRAKASAM 1 | MOHALI 1
THENI 1 | PUDUCHERRY 5 | MUMBAI CITY 55
THIRUVANANTHAPURAM 103 | PUDUKKOTTAI 2 | MUMBAI SUBURBAN 3
THIRUVARUR 3 | PUNE 21 | MUZAFFARNAGAR 1
THOOTHUKUDI 4 | RAIGAD 1 | MYSORE 3
THRISSUR 103 | RAIPUR 2 | NAGAPATTINAM 6
TIRUCHIRAPPALLI 6 | RAMANATHAPURAM 4 | NAGPUR 1
TIRUNELVELI 8 | RANGAREDDI 5 | NALGONDA 3
TIRUPPUR 1 | SALEM 1 | NAMAKKAL 5
TIRUVANNAMALAI 2 | SANGLI 7 | NASHIK 1
TONK 1 | SATARA 1 | NELLORE 1
UDUPI 12 | SHAHJAHANPUR 1 | NEW DELHI 25
UTTARA KANNADA 1 | SHIMOGA 1 | NILGIRIS 19
VELLORE 24 | SIRCHI 1 | NIRMAL 1
VILUPPURAM 5 | SIVAGANGA 6 | NIZAMABAD 5
VIRUDHUNAGAR 2 | SOUTH 24 PARGANAS 2 | NORTH 24 PARGANAS 2
VISHAKHAPATNAM 3 | SOUTH DELHI 10 | NORTH EAST DELHI 1
WARANGAL 2 | SOUTH GOA 1 | NORTH WEST DELHI 3
WAYANAD 63 | SOUTH WEST DELHI 2 | PALAKKAD 120
WEST DELHI 2 | SRINAGAR 1 | PALGHAR 6
YSR DISTRICT 3 | SURGUJA 1 | PATHANAMTHITTA 1224
TOTAL 3731 | SURYAPET 1 | PAURI GARHWAL 1
113 record(s) selected. THANE 31 | PERAMBALUR 1
THANJAVUR 14 | PRAKASAM 1

THENI 4 | PUDUCHERRY 18

THIRUVALLUR 10 | PUDUKKOTTAI 15

THIRUVANANTHAPURAM 178 | PULWAMA 1




THIRUVARUR 5 | PUNE 37
THOOTHUKUDI 10 | RAICHUR 1
THRISSUR 210 | RAIGAD 1
TIRUCHIRAPPALLI 15 | RAMANATHAPURAM 4
TIRUNELVELI 27 | RANGAREDDI 12
TIRUPPUR 2 | REASI 1
TIRUVANNAMALAI 9 | SALEM 10
TUMKUR 1 | SAMBALPUR 2
UDAIPUR 1 | SANGAREDDY 2
UDUPI 23 | SANGLI 11
UTTARA KANNADA 1 | SENAPATI 1
VADODARA 1 | SHIMLA 1
VALSAD 1 | SHIMOGA 3
VELLORE 55 | SIKAR 1
VILUPPURAM 10 | SINDHUDURG 1
VIRUDHUNAGAR 8 | SIVAGANGA 7
VISHAKHAPATNAM 11 | SOUTH ANDAMAN 1
WARANGAL 3 | SOUTH DELHI 13
WARANGAL URBAN 1 | SOUTH EAST DELHI 2
WARDHA 1 | SOUTH GOA 1
WAYANAD 114 | SOUTH WEST DELHI 3
WEST DELHI 5 | SRIKAKULAM 2
WEST GODAVARI 1 | SRINAGAR 1
YSR DISTRICT 1 | SUNDARGARH 1
TOTAL 6673 | SURAT 2
143 record(s) selected. SURENDRANAGAR 1
SURYAPET 2
THANE 25
THANJAVUR 21
THENI 5
THIRUVALLUR 16
THIRUVANANTHAPURAM 239
THIRUVARUR 6
THOOTHUKUDI 22
THRISSUR 298
TIRUCHIRAPPALLI 27
TIRUNELVELI 53
TIRUPPUR 7
TIRUVANNAMALAI 11
TUMKUR 1
UDAIPUR 1
UDHAM SINGH NAGAR 1
UDUPI 17
UNA 1
UTTARA KANNADA 1
VELLORE 113
VILUPPURAM 24
VIRUDHUNAGAR 8
VISHAKHAPATNAM 6
VIZIANAGARAM 3
WARDHA 1
WAYANAD 167
WEST DELHI 4
WEST GODAVARI 4
WEST TRIPURA 1
YSR DISTRICT 2
TOTAL 9253

175 record(s) selected.




